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Declaration of Assetls and Liabilities

o ) .
v ‘ |
f?)f‘%’ \\q h‘SUWﬂ“DEO(}Hé\UHAM, con/gaughteriwife of 819D HU oHAVHAN
T A7 RS ... years, belonging 0 BIHAR LEGISLATIVE ASEIBLY

1}
Aw -
. service and preseatly working as ... ASSLSTANT CARE TA“'.'\E.(\..... S

/{ "Vb glvi herein oelow the details of the assets {immovable, movable, bank balanre, i 1
oV
2% 0

myself, my spouse and dependants®:

A.  Dataliz of movable asseis
W’-‘@r {(Assets in joint name indicating Lthe extent of joint pwearrship wili alse have te
given)
Lo 8r. paseription Seif Spouse ]'chcndartt-i rependant-2 Depenyar
Mo, Name(S) _! Name ~ Name D OEte, Nao
S—— .. e BMEAS], e - ’
(1) | Cash 50001_ '1_000[ , _ | e

(i) | Depasits In o “‘_ e T

Banks, Financial . I |
Institutions And
Non-Banking

Financial l
Companies

-
1

(ill} | Bonds,
Debenturaes and
Shares in — —_— e -—
companies

{lvy | Other financlal

institukions, * i

NSS, Postal — — '

savings, LIC | 'l !

Palicies, £iC } _[ '
N —_— . . -

(v} | Motor Vehicles  1RATAY 90)@?\

(detalls of N A . b= .
make, etc.) ‘ | ’
) |Jewellesy (give old-26 aml
details of Gl i ém ’
weight and - (3o, 000( — | — . —
vatug) | gitver- g0}
" izoo0l i _ I
{vII) | Other assets, | T I | |
such as valugs | ; s -— | i
of clalms / I ' - . =
interests - | ‘ ) .

Note: Value of Bonds / shares ; Debentures as per the latest market vatug o N
Exchange n respect of bsied compames and as poer pooks in the case of nen -7
companies shauld be glven.

+ pPependany herc means 2 parsen substantally depandenl on e neomte ot
employee,

E]U\EQ( Q\ - S\ QY]



B. Datalls of Immovable assety
[Mole: Proparties i JOnT nwre crsbip nedieahing the gatent af jonl ownerst
atso have Lo be indicated|

& | " 'Dascription | sei Spousg ~ Dependant-l " pependant-2 ! Qepend. .
Hea, . Ramg(S) | _Name _ Hame . Rt Rares

i

' (i) sgricuttural Land

. - Locatien{s)

‘ - Gurvey nomber(s)
- Extent (Total
measurement) )

-Currgnt market value | - , . ! 3

(1 Hon- Agrtcultural Land ‘

- Location{s}

- Survey number{s) _ — o

- Extent (Total

measuremanrt)

-Current market value | i ) .. .

(in | Buddings {Commercial '

; and residential)

! Locatign{s]

l Survey fdoor . —_
nermibser(s) -

- Extent (Total

measuyrament)

- - Current market

) | Houses / Apartments,
' r Eté'/e %im :
- Location(s) :
- Surviry fdoor UGHEIRA - —
number{s) 21¢ i
- Bxtent (Toltal
measuyrement) 57659,
- Current marketl A
i yvalue )
{v) i Others {such as ‘
L yintecest In proparty) = . L ; . e

(2) 1 give herem beigw the getads of my labinues f overlues t9 UM TR
institutions and government dues:-
[Note : Please give separalc details *or sach Lem)

[ s Tbeseription " Tiame B addrase of Bank / 'TAmount oursta N
No, Financlal Institutions(s) / on. 1?-0‘13
papartment (s)

{a) (i} Loans fram Banks s 85 BEWAR VESHAN M ANaKL 1818000]-
i {11} Loans fram financial
institutions __'_-'IC ) _2__@4300_0"'
(it} Governmenl Dues’
i {a) dues to departments
' dealing with governmoent
accommaodation B
(b) dues Lo dopartments
deating valh supply of
! . water
Jramim s S ¢ e ———
j (€} dues 10 departrients ;
; cieahng with supply of
| electricity — _

o wEg

|




(d) dues 10 departments
deallng with telephanes
(e} dusgs ta dopartments
deating with government |
D transport (including

. i alrcraft and helicoptars)
\ {F} Other dues, i any

(b} (1) Incoms Tax ncluding 1
surcharge [Also indicate |
| the assessment year uple

which Tncome Tax Return —
’  fled. Give also Permanent | AQLPCESS 3K
| Account Mumber (SAM)]
(ﬂ) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
‘Tax relurp filed.] o _ R
{{Ir) Sales Tax [Only in
case of proprietacy | o . —_—

 business] - . o .
(iv) Property Tax _ J_ '

C. Personal Detall

GPF/CPE/PRAN Mo.

+

| P'rs| BLA — .LOB'Z_

Gender :- 1) (th’F)

Date Of Bwth T 2 1.- 1 0 ‘9 l _I. % 9 _t7 5 l: ID[:'I"“""IV" 5 o g

Class/Group - - ¥ ] |AfB/C)

Cadre * [GriAR LEGISLATIVE ASSEMLALY SECRETERTATE SERYIcE

{Full Name e.g. B.A.S -Bihar AdTunisirative hanace,

6.5.5,- Bihar Secretariat Service ol |

Home Distric . G]Pr'}’/;f I

I heraby declare that the above details are true to the best of m;

knowledga and belief.
Signature %\'j ' '-'q [ﬂ

Mame cf Empleyee: SU‘{YH@GO G.JH'H‘U H—H'l\l

place: PATNA Designatior HSSISTANT CARRTAKER

Bate:. QWIOLIQ':QQ’S Departmert: Q%Q.Tﬁlﬁe&s&?ﬂmmfm” l \-‘
MIDHAN S ABHA, PAT NA

Note: Piease sign each page of the deciaration. Asset declaration form

must ba in A4 size white paper with computer typad (single side

in prescribed format.
ﬂt&l?



